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Mr. C. B. Sharma counsel for the applicant.-
Iy
- ,.Mr.  Anupam Aga.rwal a;ppears on behalf of the
respondents

It is. stated that the revised orders have "
been passed by the Respondents, Central Western '

e - A Railway, on 18.7.2006 which also provides
! ‘ calculation sheet as to how the pension has been
refixed. :

Learned Counsel for the applicant seeks
permission to withdraw present OA with liberty to
challenge the respondents subsequent action by
filing one consolidate petition and also: the

recovery effected consequent to revised PPO. In
view of the above, the OA is dismissed as
withdrawn. 0 ’
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